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THE MINISTER OF STATE IN THE 

MINISTRY OF URBAN AFFAIRS AND 

EMPLOYMENT (SHRI BANDARU 

DATTATREYA): (a) and (b) In the meeting 

of the NCR Planning Board held on 23rd 

March, 1999 where all the participating 

member States, namely, Haryana, U.P. and 

Rajasthan were present, it was decided in 

Principle, that the area covered under 

National Capital Region will be extended. 

Further details are to be worked out. 

(c) and (d) As a follow up of the decisions 

of the Board meeting, development plan for 

the balanced development of the region 

would take care of provisions of water, power 

and other infrastructure. 
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Shifting of Proposed Jail 

3071. SHRI RAJ NATH SINGH: Will 

the Minister of URBAN AFFAIRS AND 

EMPLOYMENT be pleased to state: 

(a) whether Government's attention has 

been drawn to the public notice No. F-20 

(6)/96-M.P. issued by DDA dated 15lh 

January, 1999 wherein DDA had asked for 

objections and suggestions from residents of 

Bapraula villages in Najafgarh and adjoining 

areas; 

(b) whether Government propose to shift 

the proposed Jail in the above area in any 

other region of NCR in neighbouring State; 

and 

(c) if so, the details thereof and if not, the 

reason therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF URBAN AFFAIRS AND 

EMPLOYMENT (SHRI BANDARU 

DATTATREYA): (a) Yes, Sir. 

(b) and (c) The proposal is based on the 

requirements of IG (Prisons), Govt, of NCT, 

Delhi so as to cater to the increasing need of 

jails in Delhi and also to relieve the 

congestion in Tihar Jail. 

Water   Supply   in   Government   Colony, 

Vasant Vihar 

3072. SHRI SURYABHAN PATIL 

VAHADANE: Will the Minister of 

URBAN AFFAIRS AND EMPLOY 

MENT be pleased to state: 

(a) whether the residents of Government 

Colony, Vasant Vihar, New Delhi are facing 

problems due to short supply of water; 

(b) if so, the estimated quantity of water 

required by the residents of Vasant Vihar 

colony; 

(c) the quantity of water actually being 

supplied by the MCD at present; 

(d) the reasons for short supply of water in 

this colony; 


